GOVERNMENT OF INDIA
MINISTRY OF FINANCE
DEPARTMENT OF FINANCIAL SERVICES

RAJYA SABHA
UNSTARRED QUESTION NO 718

TO BE ANSWERED ON THE 24TH JULY, 2018 / SHRAVANA 2, 1940 (SAKA)

Banks officers guilty of helping Nirav Modi 

718. SHRI HARIVANSH:

Will the Minister of FINANCE be pleased to state:

(a) the banks whose senior officers have been found guilty of helping Nirav Modi;
(b) the action being taken against them; and
(c) the details thereof? 
ANSWER

MINISTER OF STATE IN THE MINISTRY OF FINANCE

(SHRI SHIV PRATAP SHUKLA)

(a) to (c): Punjab National Bank has informed that Central Bureau of Investigation has filed a chargesheet on 14.05.2018 in RC No RC BSM 2018 E 0001 dated 31.01.2018 in respect of the Nirav Modi LOU fraud case. 12 serving & retired Bank officials/ Executives have been named in the chargesheet. 22 officials of PNB were suspended in relation to the LOU fraud.
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